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Determination of transmission tariff from COD to 31.3.2019
for 400 kV D/C Meja-Allahabad transmission line along with
associated bays at Allahabad under Transmission System

Associated with Meja TPS in Northern Region.
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Record of Proceedings

At the request of Shri R. B. Sharma, learned counsel for BRPL, the hearing in the
matter was adjourned. The next date of hearing will be intimated to the parties in due

course of time.
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By order of the Commission

" ROP in Petition No. 203/TT/2016
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